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Annex III  
Model Code of Conduct for Direct Selling Agents (DSAs)/ Direct Marketing Agents 

(DMAs) of Housing Finance Companies 
   

Annex III (a)   
Declaration-Cum-Undertaking  

   

________________  ________________   

 ________________   

   

Re: Code of Conduct   
   

Dear Sir,   

I am working in your company as a __________________. My job profile, inter-alia, 

includes offering, explaining, sourcing, and assisting documentation of products and 

linked services to prospects of _______________ (name of the HFC).   

In the discharge of my duties, I am obligated to follow the Code of Conduct attached to 

this document.  

I confirm that I have read and understood and agree to abide by the Code of Conduct. 

I further confirm that the trainer mentioned below has explained the contents of the 

Code of Conduct in full to me.     

In case of any violation, non-adherence to the said Code, you shall be entitled to take 

such action against me as you may deem appropriate.   

Signed on this _______________ day of _______________ 20 ________________   

Signature ___________________ Name _______________ Agency____________   

Signature of Trainer _________ Name _____________ Company ____________   
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Annex III (b)   
   

APPLICATION FORM FOR EMPANELMENT OF DSA / DMA  
To,   

   
The Manager   

[Name and address of the HFC],   

  
Sir/Madam,   

   
Sub: APPLICATION FOR EMPANELEMENT AS DIRECT SELLING AGENT (DSA)/ 

DIRECT MARKETING AGENT (DMA) WITH ________________ (Name of the HFC)   

   
I submit herewith my application for the empanelment as Direct Selling Agent (DSA)/ 

Direct Marketing Agent (DMA) for …………………….. (Name of HFC). I have read the 

terms and conditions relating to the service and I undertake that those are acceptable 

to me.   

   
1  Full name (in block letters)     

2  Father’s/Husband’s name     

3  Constitution   
(tick appropriate option)  

Individual  Proprietorship  Partnership  Company  

4  Date of birth/ incorporation  
(DD/MM/YYYY)  

   

5  Age    Years    Months  

6  Address     

7  Mobile number     

8  Alternate contact number     

9  PAN card no     

10  Present occupation     
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11  No. of years in employment     

12  Qualification     

13  Languages known    

14  Reference   
(name and contact number)  

1.  
  

2.  
  

  

I declare that the statements in this application and the documents submitted (as per 

list given below) are true, complete and correct to the best of my knowledge and belief.  

I declare, that no criminal proceedings are pending against me. I further declare that I 

am not related to any existing employee of ____________. I understand that in the 

event of any information/document being found untrue / incorrect at any stage, my 

application is liable to be rejected and if already empanelled, the empanelment is liable 

to be terminated.   

   

Place:             Signature:   

  

Date:               Name:   

   

Documents to be submitted along with application:   

1) Copy of PAN card;   

2) Address proof (latest telephone/ mobile bill, electricity bill, gas bill, passport or ration 

card);   

3) Two recent passport size photographs (in addition to one affixed on application 
form);  

4) Latest IT return/ Form 16;   

5) Bank statement for last 6 months;   

6) Enrolment letter, if enrolled with other bank/FI for similar services;   

7) In case of firm/ company: Registration certificate of firm & Partnership deed/ Articles 

of Association of the company and incorporation certificate.  
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Annex III (c)   
   

(Name of Loan Product) – CUSTOMER INFORMATION  
   

Name of the Applicant/s:   

   

Mobile Number:   

   

Email ID:   

   

Address:   

   

Select which is applicable: Looking for property / Property identified   

   

Details of property, if identified:   

   

Loan Amount:   

   

Income Bracket (per annum):   

Up to ₹5 lakh   

Above ₹5 lakh to ₹10 lakh   

Above ₹10 lakh   

   

Income Based on: Income Tax Return    

Other (specify the same)   

  

   
DSA Code   

   

Signature of DSA  


